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DELENTION AND RELEASE OF A MEMBER'

The following messags dated 13.9.96 addressed to

the Hon'ble Speaker, Delhi Legislative Assembly was‘receiVEd‘

£rom the Deputy Commissione
New Delhi on 16,9.96 =

r of Police, New Delhi District,
"I have the honour to inform you ‘that
Shri Ram Niwas Goyal, Hon'ble Member of
+. legislative Assembly, Delhi” alongwith
' his other supporters was'detained under
Section 65 of Delhi Police Act, 1978 for
disobeying the lawful directions of Police
from Parliament Street, infront of Polica

Station Parliament Street, New Delhi at
1325 hours on 12.9.96,

He was released at 1220 hours from
Police Station Parliament Street, New
D'\?lhi, the S ame day i-e. 12.9.96-“
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